HIGH COURT OF DELHI : NEW DELHI

DELHI JUDICIAL SERVICE PRELIMINARY EXAMINATION 2023

NOTICE

DATE: 20.03.2024

In partial modification of notice dated 29.01.2024, the following 06 questions

of the Model Answer Keys in respect of Delhi Judicial Service Preliminary

Examination - 2023 held on 17.12.2023 have been revised in view of the judgment
dated- 20.03.2024 passed in W.P.(C.) No.2342/2024 titled ‘Rishabh Duggal v.
Registrar General, Delhi High .Court? and W.P.(C.) No.2462/2024 titled ‘Shashank
Deo Pandey and Ors. v. Delhi High Court through Registrar General’:

S. | Q.B. | Q.B. | Q.B. | Q.B. Decision
No. | Series |. Series | Series | Series
‘A’ ‘ ‘B) ‘C? ‘D’
1. 009 070 104 098 | The question is deleted.
2. 033 154 193 | 006 | The question is deleted.
3. 1 036 | 181 | 012 | 198 | The answer key is revised from Options
(3) & (4) to Option (3).
4. 052 | 067 120 038 | The answer key is revised from Options
: ' (1) & (2) to Option (1).
5. 067 140 001 134 | The answer key is revised from Options
(3) & (4) to Option (3).
6. | 168 | 013 | 177 | 061 | The question is deleted.




-

As a consequence of deletion of 03 questions in the aforesaid terms, the
maximum marks stand reduced from 198 marks to 195 marks. The revised minimum

qualifying marks for various categories shall be as under:

Category Minimum Revised
: Qualifying Marks Minimum
(Out of 200 Marks) | Qualifying
Marks
(Out of 195
Marks)

General 120 117
(60% of 200 Marks) | (60% of 195
Marks)

SC/ST/PwD (Blind/Low Vision, Specific 110 107.25
Learning Disability, Multiple Disabilities (55% of 200 Marks) | (55% of 195
involving blindness and Low vision, one Marks)
arm, one leg, both legs, leprosy cured,
dwarfism and acid attack and specific
learning)

.
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